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PAPERS LAID ON THE TABLE

ANNUAL, REPORT EIC. OF STATE TRAD-
ING CORPORATION OF INDIA LTp, FOR
1977-78

MR, DEPUTY-SPEAKER: Papers
to be laid,

Shri Arif Baig.

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
CIVIL: SUPPLIES AND CO-OPERA-
TION (SHRI ARIF BAIG): I beg
to lay on the Table a copy each of
the following papers (Hindi and
English versions) under sub-sec-
tion (1) of section 619A of the Com-
panies Act, 1956: —

(1) Review by the Goveinment
on the working of the State Tiading
Corporation of India Limuied, New
Delhi, for the year 1977-73.

(2) Annual Report of the State
Trading Corporation »f Ind:a Limi-
ted, New Delhi, for the year 1977-78
along with the Audited Accounts and
the comments of the Ccemptroller
and Auditor General therecon. [Paced
in Library. Sec No, LT-4367/79.]

STATEMENT pe, REASONS FOR DELAY IN
LAYING ACCOUNTs oF COFFtE BOARD
FOR 1977-88

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND CO-OPERA-
TION (SHRI KRISHNA XKUMAR
GOYAL): 1 beg to lay on the Table a
gtatement (Hindi and English wver-
gions) c¢xplamg reasons for not laying
within nine months after the close
of the accounting year the Accounts
of the Coffee Board for the year

APRIL 77, 1979

incidents against 260
in Southall (CA»

1877-78 and the- Audit Repurt there-

on, {Placed in Library. See No, Li-
4368/79.]

Annual Report etc. of Orinetal Fire
and General Insurance Co., Ltd., and
a statement!

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAH): 1 heg to lay
on the Table: —

(1) A copy each of the fsllowing
papers (Hindi and Englisn versions)
under sub-section (1) of seclion
619A of the Companies Act, 1956:-

(i) Annual Report of the Orien-
tal Fire and General Insurance
Company Limited New Delhi, for
the year ended 31st December,
1977 along with the Audited Ac-
counts and the comments of the
Comptroller and Auditor Genera}
thereon.

(1i) A statement regardinz Re-
view on the working of the Orien-
tal Fire and General Insurance
Company Limited, New Delhi, for

the year ended 31st Decembher,
1977
(2) A statcment (Hindi and

English versions) showing reasons

to delay in laying the papers men-

tioned at (4) aboce. [Placed in
Library. See No. LT-4369/79.]

COMMITTEE ON PUBLIC UNDER-
TAKINGS

MINUTES

SHRI TRIDIB CHAUDHURI
(Berhampore): 1 beg to lay on the
Table the Minutes of the siftings

relating to Third, Eighth, "Twelfth,
Thirteenth, Fourteenth, Sixteenth
and Twenty-fifth Reports of the

Committee on Public :Indertakings
on Jute Corporation of India Limited




